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following lines of credit for a total value of 
Rs. 10 crores' would be extended to the 
Government of Mauritius: (i) Rs. 5 crores 
on a Government-to-Governnlent basis and 
(ii) Rs. 5 crores extended by the Export­
Import Bank of Indin. 

The Government of Mauritius is to sub­
mit the list of goods it desires to be covered 
under the above credits. Details of the terms 
and conditions of the credit as also the 
items to be covered would be decided a~ter 
receipt of the same. 

World Bank Aids in Tamil Nadu 

5061. DR. P. VALLAL PERUMAN 
Will the Minister of FINANCE be pleased 
to state : 

(a) the total amount of aid by World 
Bank to private and public sector schemes 

in Tamil Nadu-year-wise from 1980 to 1986; 
and 

(b) the projects involved in these aid 
and schemes '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) (a) and 
(b). The World Bank does not 
ordinarily give any loans to private sector 
schemes. Bank assistance has been extended 
for rural electrification schemes implemented 
through the Rural Electrification 
Corporation, a public sector undertaking 
and also for other State' projects. A statement 
of such projects is enclosed. 

Statement 

(Amount in US dollar million) 

SI. No. Name of the project Date of agreement Amount of assistance 
------' .... ""----". ----
IBRD IDA 

-------- ... ---,---,,----------., •... -.--.----"" .•. --"~- '--_. -'"'-"--".'.'"'" . 

1. Tamil Nadu Nutrition 12·5·1980 32.00 

42.00 2. Second Madras Urban 14-1-1981 
Development 

3. Tamil Nadu Agricultural Extension 7-5-1981 28.00 

4. Tamil Nadu Newsprint 23-9-1981 100.00 

S. Rural Electrification-HI 22-6-1982 10.95 

6. Periyar Vaigai Irrigation-II 12·10-1984 3).00 

73.00 7. Tamil Nadu Water Supply and 14·11-1984 
Sanitation Project. 

Additional Machinery for Heat Setting 
Plant at Macbilipatnam in Krishna 

District, Andhra Pradesh 

5062. SHRI V. SOBHANADREESWARA 
RAO : wm the Mjniste~ of SUPPLY AND 
TEXTILES be pleased to state : 

(a) whether a representation has been 
received from 'he Government of Andhr a 
Pradesh for installation of additional 
machinery at the Heat Setting Plant at 
Machilipatnam, Krishna Dis trict as "Special 
Rehabilitation Project" meant for providing 
relief of weavers t«;> make the unit a viable 
one; and ' 

(b) if so, the action taken in this regard? 

fda. MCNlSrtlR OF STATE OF THE 

MINISTRY OF SUPPLY AND TEXTILES 
(SHRI CHANDRA SHEKHAR SINGH) : 
(a) Yes, Sir. 

(b) A Senior Officer from the Office of 
the development Commissioner form Hand­
looms was deputed for spot study 
and discussions with the State Officials to 
assess the actual requirements of the funds. 
The Officer reported that the water in the 
area is brackish and is totally unfit for usc 
in the Plant. He further pointed out that 
the State Government had already taken a 
decision at the State level to provide good 
water to the plant from a neighbouring 
irrigation canal. The Central Government 
agreed, in principle, to release Rs. 17.00 
lakhs during 8·4-85 for purchase of addi-




